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Complaint against Members of Tunjab
Subordinnfe Services Selection Board

6933. SHRI B. S, BHAURA : Will the
PRIME MINISTER be pleased to state ;

(a) whether the Punjab Governor have
received any complaint against the members
of the Funjal: Subordinate Serviess Sclection
Board ; and

{b) if so, the action taken thercon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRIDHA) : (a) Yus,
Sir.

{b) The complaint is being looked into
by the State Government.
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